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8hri 8urendra Pal Singh: In the 
various sta tements and speeches, the 
hill leaders have always referred to 
other assurances given by the late 
Prime Minister. May I know what 
are the "other assurances" which are 
supposed to have been given by the 
late Prime Minister? 

8hri Hatbi: The assurances and the 
agreement that were reached at the 
meeting of the late Prime Minister 
have really been embodied in a for-
mula and the appointment of the Com-
mission is with regard to the imple-
mentation of that formula, which I 
may read out here. In the words of 
the Resolution: 

"  .  .  . The Government of 
India, after giving careful consi-
deration to the needs of these 
areas and the necessity in the 
interest of the people of the hill 
areas themselves of enabling them 
to participate in the larger poli-
tical and economic life of the 
State, have come to the conclu-
sion that it would be desirable 
for the hill areas to have a full 
measure of autonomy subject to 
the preservation of the unity of 
Assam, the continuance of com-
mon legislature for the whole 
State of Assam and the mainten-
ance of the Cabinet Govern-
ment of the accepted form func-
tioning on the basis of collective 
and joint respol'sibility to the 
State Assembly .  . ... 

Shri P. Venkatasubbaiah: In order 
to allay the apprehensions of the hill 
people and also to preserve the unity 
of Assam, may I know whether the 
Government propose to constitute 
a regional committee on the pattenl 
of Telengana Regional Committee in 
Andhra Pradesh so as to safeguard 

the interests of the people and have 
their grievances redressed in a 
constituticmal manner? 

8hri Hathi: Actually the Sixth 
Schedule lays down as to what shonld 
be the set-up. Regional committees 
and district and town teams are 
there. 

Shri P. R. Chakraverti: May I know 
whether it is a fact that the late 
Pandit Jawaharlal Nehru gave an as-
surance to the hill people that some 
form of regional autonomy would be 
granted to them on the model of 
Scotland and if so, what stands in the 
way of expediting the fulfilment of 
the expecta lion raised in the minds 
of those people? 

Shri Hathi: Actually that is one of 
the tenus of reference, i.e., how that 
could be implemented. 

Shrimati Savitri Nigam: Is the hon. 
Minister aware that, in one of the dis-
tricts, even now when many of the 
things are still to be done, all taxes 
are being charged from the peop;e 
who are other than scheduled tribes? 

J\<lr. Speaker: That will be a differ-
ent question. 

Shri D. C. Sharma: This question 
has been before the Government foJ' 
!l pretty long time. May I know whe-
ther the leaders of the hill areas a"" 
co-operating with this Commission? 
If so, why is it that this formula 
which the late Prime Minister evolv-
ed has not yet been implemented? 

Shri Hathi: As I said, Sir, this waa 
discussed with the leaders. It is to 
implement this formula that thia 
Commission has been appointed ;n 
March, 1965. 
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The Minister of State in the Minis-
try of Petroleum and Chemicals 
(Shri Alaresan): (a) to (c). A state-
ment is laid on the Table of the House. 
[Placed in Library. See No. LT-6430/ 
65]. 
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Shri Alagesan: This has been ex-
plained many times on the floor of 
the House. The main difficulty has 
been that the private sector-I would 
not blame anybody--<:ould not fulfil 
its programme. Several projects 
which were licensed to the private 
sector had to be reverted to the pub-
lic sector and we had to make pre-
parations at a late stage. There was 
also the difficulty of foreign exchange. 
There was also the question whether 
the fertiliser plant should be based 
on coal or naphtha. These are the 
reasons for the shortfall. 

Shri M. L. Dwivedi: The second 
part has not been replied. 
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The Minister of Petroleum and 
Chemicals (Shri Humayun Kabir): 
We have already explained to the 
House the steps that we have taken, 
especially in the last sixteen months 
or so, by which a definite programme 
has been laid down and we expect to 
fulfil the Fourth Plan target well 
within the date. Certain steps have 
been taken; the evidence of this is 
that, thongh today the installed 
capacity in the country is 400,000 
tonnes in terms of nitrogen, anotl1er 
700,000 tonnes are under actual cons-
truction and approval has been given 
for 600,000 tonnes. 1.7 million tonnes 
are thus already approved, of which 
about 1.1 million tonnes are under 
construction and by the end of 1967, 
we .hall have a production of over a 
million tonnes. 
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8hri Humayun Kabir: During the 
Third Plan, the plants which were 
approved were as follows. One was 
in Assam in Noamrup, and for a num-
ber of reasons over which we had no 
control that could -not come up, be-
cause the area is a seismic area; a 
site had been originally seleded, but 
when actuoal construction was going 
to begin it was found that the soil 
would not take those loads; this kind 
of factors cannot De known till actu-
ally the digging starts; and we had 
to undertake drilling in that oarea to 
find a suitable site. This was one of 
the plants. There was another in 
Gorakhpur where also construction 
has now been taken on hand. As 
regards Korba, as my colleague has 
mentioned already, it has been defer-
red. Then, in Trombay, the plant has 
been constructed, but jil.st as it was 
about to be put into commission it 
was found that there ~ were certain 
technical defects --due to cermin 
column. which had corne with a certi-
ficate of workability being· found 
defective. I could give the whole 
list. In fact I propose to . make a 
. statement in' th,s House -very soon on 
this subject. 

Shrl 8. C. Samauta: In reply to part 
(b) of the question, mayjI know the 
noames of the two more units and the 
expa.nsion schemes which are expect-
ed to come into production by the 
end of the Third Plan, and the 
amount that would be produced? 

Bhri Alagesau: As regards Trom-
bay. the production will be 96,000 
tonnes in terms of nitrogen; then in 
N eyveli, it will be 70,000 tonnes in 
terms of nitrogen; and FACT at 
Alwaye: its production will go up by 
40,000 tonnes of nitrogen after 
expansion. 
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Shri Humayun Kabir: I think on 
another occasion I had already men-
tioned about Barauni. The intention 
is to set it up with Soviet collabora-
tion. There is no question of consi-
deration so far as -the construction of 
the plant is concerned. The consi-
deration is only about the date. As 
I have said before, it may go into 
production· in 1970-71 or a year lhter 
or it may be a few months earlier. 

Dr. L. M. Singhvi: May I know 
whether it is oa fact that some of these 
projects which are said to have been 
approved in principle have been in-
ordinately delayed because of gov-
ernmental and bureaucratic delays 
and if so, whoat the reasons are fo; 
this delay, and what the projects are 
which have been approved in prin-
ciple and which are being b-eld over 
tor one reason or another'? 

Shri Humayun Kabir: r would 
submit that the Cle-loays have been due 
not so much to. Bureaucratic delays 
as because of difficulty of foreign 
exchange and the failure of certain 
private parties to find the necessary 
rupee finances. We h'ad sanctioned 
one scheme in Rajasthan, in which I 
know that my hon. frierod is very 
greatly interested, same years ago, 
but the party concerned could not 
produce evidence of its capacity; even 
then we accommodated the party by 
shifting the site, oand we have given 
them time, and we have been extend-
ing the time for h ~ -The moment 
they give a certificate of the!!' credit-
worthiness, the licence will be issued. 
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Shri Humayun Kabir: My hon. 
friend hoas made two assumptions in 



1655 Orat A1I8WerB BHADRA 3, 1887 (SAKA) 

his question. The first is that nitro-
genous fertiliser is bad for the soil. 
'niat is not the experience-anywhere 
in the world. -

8hri Vishram Prasad: 
tinuous application of 
fertilisers' . 

I said 'con-
nitrogenoUi 

8hri Bumayun Kablr: In fact, a 
proper iYalance of fertilisers is neces-
sary. If my hon. friend had men-
tioned that there should oe-some sup-
port of phosphatic and potassium 
fertilisers, I would have accepted that 
statement. But in the form in which 
he has put it, it is quite incorrect. So 
far as phosphatic fertiliser is con-
cerned, schemes are in hand; and 
most of the new plants will be pro· 
ducing mixed ferfilisers. So far-as the 
target of one million tonnes in terms 
of the phosphatic content, that is, 
the P 205 content is concerned, that 
will be assured by 1971. 

Shri Indrajit Gupta: I find from 
the statement that one of the plants 
which is mentioned in the list of 
those which have been approved in 
principle is one mentioned in 
Kanpur. May I know whether this 
is the plant which has been reported 
in the press as something which is 
going to be One of the biggest plants 
with foreign  collaboration, and if so, 
may I know the parties concerned on 
both sides, and at what stage this 
stands and on which basis it has 
been approved? 

Shri Alagesan: The hon. Members 
assumption is correct. The ICI have 
cOme forward to erect this factory in 
the private sector. The capacity 
will be 225,000 tonnes in terms of 
nitrogen. 

Mr. Speaker: He wanted to know 
the parties on both sides, that is, the 
collaborators from outside and the 
local people. 

Shri Alagesan: The ICI has pro-
pOsed that their existing company, 
namely the Indian Explosives Ltd. 
will undertakl' the construction of 
this project; and the parties will be 
Indian parties to the extent of 49 per 
cent, and ICI propose to give to 
themselves 51 per cent. 

Shri Illdrajit Gllpta: I have asked 
for the names of the Indian party. I 
know that the Indian Explosives 
Factory is there, and that is the ICI 
company. 

Shri BumaTllD. Kaltlr: There is no 
Indian party as such. As we have 
said, it is in the private sector, and, 
therefore, they will float shares in 
the market and there will be 
hundreds of Indian parties. 
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Shri Bumayon Kablr: That was 
certainly one of the factors. That is, 
shortage of foreign exchange was one 
of the factors, but, as I have mention-
ed earlier, and as my colleague has 
explained in detail, that was not the 
the only factor. In the Fourth Plan, 
we are trying to safeguard against 
that by demanding the highest possi-
ble priority for the production of 
fertilisers within the country. 

Shri Kapur Singh: Is there any pro-
posal to sel! home-produced fertilisers 
to our farmers at subsidised prices 
that equal the cost of the imported 
stuff? 

Shri Alagesan: Already, there is 
that arrangement. Nitrogenous ferti-
lisers are sold through the Central 
pool. That price is equalised as 
between the indigenous cost of pro-
duction and the imported price. So, 
t here is an element of, subsidy even 
now. TIle grant of further subsidy 
also is under the consideration of 
Government. 

Shrimati Tarkeshwari Sinha: May I 
know whether the Minister of Plan-
ning who had been to East European 
countries recently is supposed to have 
made a statement after he came back 
that Austria and Hungary have also 
shown their interest in setting up 
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fertiliser factories in this country but 
the proposals have yet to take shape, 
and if so, whether the proposals have 
come forward from them or whether 
any definite proposal has emerged out 
of those talks? 

Shri Humayun Kabir: No definite 
proposals have been received so far. 
A. to whether such a statement was 
made by my colleague, I cannot say; 
he should be asked about it. 
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Shri Homayun Kabir: I have al-
ready answered that question. My 

hon. friend ha.s raised the question of 
intentions. He certainly cannot see 
anybody's intentions. Nobody can find 
out what the intentions are. Actions 
can be proved, and the assurance of 
Government is there that the Barauni 
plant has been accepted; the question 
of date only is under discussion. 
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Shri HumayunKabir: The hon. 
Member is giving some information 
that private parties in rural areas haVe 
some method of manufacturing some-
thing which is like nitrogenous ferti-
lisers. I shall be very happy to have 
that information. 

Shrimati Renuka Ray: May I know 
when the factory at Haldia is going 
to start, and whether the foreign 
exchange position is going to hold up 
any of the new units or whether there 
is going to be a priority for these in 
any case? 

Shri Humayun Kabir: I have ans-
wered the second part of the que3tion 
already. As regards Haldia, it is part 
of a complex, and when the complex 
r,oes into production, the fertiliser 
factory will go into production, rough-
ly about one year after the refinery. 

Shri Basappa: Has any representa-
tion been received from Mysore for 
starting a new fertiliser factory there, 
and if so, what is the position? 

Shri Humayun Kabir: We are very 
much interested in trying to secure a 
fertiliser plant for Mysore, and discus-
sions are continuing. 

Fertilizer Plant at Korba 

+ r Sbri Vidya Charan S ~ 

\ Sbri R. S. Pandey: 
\ Sbri Subodh Hansda: 
I Shri Daji: 
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I Shri Hukam Cband 
I Kachhavaiya: 
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v Will the Minister of Petroleum and 
Chemicals be pleased to refer to the 
reply given to Starred Question No. 
771 on the 7th April, 1965 and state: 

(a) whether Government have 
taken a decision on the project report 
of the fertilizer plant proposed to be 
set up at Korba; and 

(-b) if so, the nature of the decisioll. 
taken? 




